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Staff Strength of Passport Office,
Kerala

1431. SHRI K. A. RAJAN: Will the
NMinister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that the staff
strength of the Passpert Office in
Kerala has been reduced by 2u per
cent since January this year; and

(D) if so. the reasons therefor?

THE 1IINISTER OF EXTERNAL
AFFAIRS (SHRI P. \". NARASIMHA
RAO): (a) Yes. Sir. The stafl strength
of the various paszport offices in Kerala
wos reduced by atout 20 per cent with
effect from 1 January. 1981,

(b) This was by way of i-zplementa-
tion of the recommendations of the
Staff Inspection Unit of the \linistry of
Finance regarding the stail strength in
the Passport Offices.

Indo-Seviet Joint Commitiee

1432, SHRI .‘.R.TUN SETHI: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that the Indo-
Soviet Joint Ccmmaissicn had discus-
sions on ccncrete measures to follow up
the agreement signed last year during
President Brezhnev's visit; and

(b) if so., the broad features of the
agreement?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) Yes Sir,

(b) The Agreement cn Economic and
Technical Cooperation between the Re-
public of India and the Union of Soviet
Socialist Republics identifies projects
for economic cooperation in the flelds
of energy, ferrous metallurgy and irri-
gation and spells out the financial para-
meters. Relevant extracts from the
Press Note issued on January 23, 1981,
relating to discussions at the Indo-
Soviet Joint Commission on concrete
measures to implement this Agreement,

FEBRUARY 26, 1981

Written Answers 72

are laid on the Table of the House
| Placed in Library. See No. LT-10962/
81].

Law about road accidents

1433. DR. VASANT KUMAR PAN-
DIT: Will the Minister ¢f SHIPPING
AND TRANSPORT be pleased to state:

(a) whether Govern:ent's attention
has been drawn to the news-item ‘Pre-
sont law inadequate to curd road acci-
dents’ appearing in Times of India
dated 12th November. 1980;

(b) the reaction of Gevernment there-
to; and

(c) whether Governme-t have a pro-
posal to make comprehensive law to
deal with road accidents and relief to
the victims?

THE MINISTER OF STATE IN THE
MINISTRY OF  SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) Yes, Sir.

(b)Y and (c). The causative factor of
the road accidents has olten been the
human failure. While the existing pro-
visions have been considered adequate
to meet the situation. inclusion of addi-
tional provisions in the Motor Vehicles
Art calculated to enable prevention of
accidents are under examination. Sie
niilarly amendments to the provisions
in regard to relief and compensation
are also under consideration.

| giTRR w1 | T =T %

1434, Y TTHITATT WITEEY ;AT
IR G A ITA K q9T I

(%) 71 3= gomem o W=
T 24 99, 1979 | Y AW
(AL

(") uﬁml ﬁ li“i"dl m
¢



738 Written Answers PHALGUNA 7, 1902 (SAKA) Written Answers 74

(1) #a1 g awdfF SF AmEET
W AR ferfar @ feromn
% W

(7) =fz &, a =T & T
& Fq7 FT § HIT AETT ) 5H I
T s T ?

™ daraz aq 7Am wig faa
¥ 39 Har  (ft afeawrda) o (7)
1 (7). ztr gfear Sm=r =
W, TATANYE & A1g F1F 7 AR
ffmmm 2 | 7@ ARA § M9 TR-
7 F ovhimersy O, 1979
ge frm fam m 3 f& I%
faom w7 o fEmen AT o W
az ¥ A w0 R 9w ¥ oAy
7 fesw g7 ¥ fam s ST v
qfgx 7 Am1 e wEwfsn T
w7 T G4 & fam oow fremge
gfafz #1 &1 =7 frmr @ g

71 g~ d faor fem 7 7@
g€t AT ARy fqw aEgafen F oow
W T I T gTEAT 9T vETAaTTA
F TARYA R TH AT ST AT F
fam arr & ® mamwdig ARET ST

»

1

fem 1 ™ FEy § I 7 AU
17-2=-81 &7 &F JF T v J4T

g™ fzar T Fadufts =R T ST
gFn 21 9T oAfram & e
&F TR g a1 favag frar &,
T fAn a3 F AT AT 93T ATAT
g9 41 W AFY AT 4T AT e
QT ©F Sq4TT AT |

Cuttack I[3hubaneshwar Ilighway

1435. SHRI RASABEHARI BEHERA :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the Central Government
have taken any decislon regarding the

widening of Cuttack-Bhubaneshwar
Highway to four lanes in 1980-85 Plan;

(by whether it is a fact that the offi-
cers of the department have visited the
spot and have submitted a report in
this regard; and

(c) when the final decision will be
taken?

THE MIINISTER OF STATE IN TEHE
MINISTRY OF SEIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(2) to (o). Orissa Government has been
wanting the Government o India to
take up four-laning of Cuttark-Bhuba-
neshwar Section of N.H.53. Due to fin-
ancial censtraints, this project could
not be i~cludeq in 1978-33 Plan. How-
ever this work is bYeing considered.
along with other werke, for inc'usion in
the Sixth Five Year Plan (1980-85)
currently under finalisation. In this
context. an officer from the Ministry
had also visited the site and the State
P.W.D. has been asked to furnish addi-
tional  information/clarifications on
certain points. Final decision abocut
the extent to which this project can
be taken up in the Sixth Plan will
depend on the availability of overall
resources and other priorities.

Conversion of M.G. lines during 1980-81

1436. SHRI K. T. KOSAT RAM: will
the Minister of RAILWAYS he pleased
to lay a statement showinz:

(a) the Zone-wise an. Division-wise
sanction of conversion of M.G. lines
into B.G. lines during 1980-81:

(b) the Zone-wise and Division-wise
sanction of new MG 'BG lines during
1080-81: and

(¢) whether the execution has started
in all such sanctioned new lines?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) to (c). Booking of ex-
penditure and Railways accounts are
maintained Railway-wise and project-





